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(b) when it is likely to be put into 
practice? 

The Deputy Minister of Labour 
(Shrl Abld AU): (a) and (b). In view 
~f the complex nature of the problem 
it has not yet been possible to take a 
ftnal decision with regard to the pro-
posal to create a fund to assist in the 
avoidanc(' of unemployment and for 
rehubilitating those affected by cloour-
~ . Th •. · matt£'r is still under study. 

V.N. Special Representative In Coaco 

(
Sui A. M. Tariq: 
Sbrl Rameshwar Tantla: 
Shrl Prakash Vir Shastri: 
I Sbrl Sampatb: 
I Shrl P. G. Deb: Shri ArJun Sin,h Bhadaurla: 

i Shri S. A. Mehdi: Shrimatl lIa PaJehoudhuri: 
I Shrl Ram Krlshan Gupta: lShri Ajlt SIn,h Sarbadi: Shrl Supakar: 
Shri Damanl: 
Shrl lIem Barara: 

Will the Prime Minister be pleased 
to state: 

(a) whetht'r it IS a fact that Shri 
Raje:ihwar Dayal. U.N. Special Repre-
sentative in the Congo, who was on 
tour of the refugee camp in Bakwanga 
was stopped on gUll point by the troops 
of MI'. Albert Kalonji head of seCl'S-
sionisl Kasai Province; 

(b) if so. the details thereof; and 

(c) the action taken in the matter 
regarding the lafety of Indian Officcra 
now serving with the U.N.O.? 

The Deputy Minister of External 
AIr.ln (Shrlmatl Lakshmi Menon): 
(a) and (b). Government hRve seen 
reports that in Dect'mber 1960, Mr. 
Rajeshwar Dayal, Special Represen-
tative of the U.N. Secretary General 
In thr COllio went on a tour of thf.' 
famine stricken areas of the seceuio-
nlst 'ltasai Province in the Coqo. 
"The len tries of Mr. Albert JCalonji, 

Head of the secessionist Kaaai Pro-
vince are stated to have barred Mr. 
Daya)'s way when he was touring the 
refugee camps in Bakwanga, but later 
to have permitted him to enter the 
refugees camps after he had met Mr. 
Kalonji. 

(c) No special steps for the safety 
of Indian officers are considered ne-
cessary. 

Hospital at Kurma 

*35 r Shrl T. B. Vlttal aae: 
.\ Shrl Pan,aritar: 

Will the Minister of Laboar and 
Employment be pleased to state: 

(a) the reasons for the delay in 
taking up the construction of a Reg-
ional HQspital at Kurasia by Coal 
Min,'s Welfare Organisation; 

(b) when it is likely to be t ~ en 

up; and 

(c) what is the estimated cost of 
tht' ~a e  

The Deputy MInister of Plannla, and 
Labour and Employment (Shri L. N. 
Mishr.): (a) and (b). Construction 
of the Hospital was sanctioned on the 
7th April 1960. Detailed estimates 
hav!' since b£'en prepared, and approv-
ed by the compt'tent authority, Ten-
ders have been invited. and are ex-
pected to be opened in March 1961. 
Construction will begin soon after the 
acceptance of the tenders. 

(c) Rs. 6,M,800. 

Jute Ware IIOu1I 

-•. SIIrI 8. L. Sabeaa: Will the 
Minister of Laboar ..... EmplOJllltllll 
be plea tied to stat!' the basis on which 
the representatives ot labour on the 
Jute Wale Board were chosen! 

TIle Deputy Mhdllt.,. 01 LaItoar 
(Slarl Abld All): On the buia ot the 
verified membership or their reapee-
Uve orpnlsaUona. 




